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pect of major commodities carried
by railways, such as coal, finished
steel and raw materials to steel
plants, iron ore for export, cement,
fertilisers, foodgrains, POL; railway
materials and other general goods,
the assessment of transport require-
ments may be worked out both in!
terms of originating tonnage as
well as tonne kilometreage taking
into account the expected pattern
and lead of freight traffic.

(iii) To assess the requirements or

passengers traffic in each year of
the next Five Year Plan period
1978-—
83 for (a) suburban traffic and (b)
non-suburban traffic. In regard to
non-suburban {raffic, the need to re-
duce overcrowding in traing and the
requirements of long distance
passenger traffic may be kept in
view.

(iv) To suggest policy framework
for allocation of freight ang passen-
ger traffic based on consumer pre-
ferences, cost of services etc, to
rail, road transport and coastal ship-
ping.

(v) To recommend Pprogrammes
for production of rolling stock in
the production units of the Rail-

ways and in the public sector under-,

takings during the Five Year Plan
1978—83 to match the requirements
of rolling stock for meeting the pas-
senger and freight traffic as asses-
sed.

(vi) To formulate the Railway’s
development programme and the
outlays required for each year of
the Five Year Plan period 1978-—83
under the various Plan heads, such
as rolling stock, line capacity works
etc., after taking into account the
capacity expected to be available by
the end of 1977-78 and the projected
requirement of traffic. In view of
the long gestation period of rail-
way projects, the Working Group
may keep in view the perspective
of ten years.

(vii) To indicate the direct emp-
loyment in man days expected to
be generated during the Plan period
for the various categories of staff
during the execution of the recom-
mended projects/programmes and
after their completion.

(viii) To indicate the rquirement of

all materials and equipment and the
extent to which these could be
available from indigenous sources,
separately from the large scale sec-
tor and small scale sector and by
imports for each year of the Five
Year Plan,

(ix) To recommend policy in re-
gard to investment in railway lines
of a developmental character.
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Bonus to Railway Stations Porters
Cooperative Labour Confract Society
Limited, Allahabad

4751. SHRI SUBHASH AHUJA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether 4 per cent Bonus was
allowed to Railway Station Porters
Cooperative Labour Contract Society
Ltd., Allahabad, while awarding them
Parcel handling contract at Moghal-
sarai;

(b) whether it is a fact that no
bonus has been paid to the workers
>y the Society for the financial year
1976-77 so far;
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(c¢) whether Government are aware
that this so-called Society is simply
a one man show and was/is being
run for the benefit of the Secretary
who has acquired wealth dispropor-

tionate to his known sources of in-

come; and

(d) what action Government pro-
pose to take in the matter 1o remedy
the situation and to allow henefits to
the down-trodden class?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). On the Eastern Railway, while
awarding g parcel handling contract
to a labour cooperative society by
negotiation, rates for individual items
of operations are worked out having
regard to the total number of labour-
ers required for performing the work
and the local casual labour rate in
the area. This bare rate is increased
by 10 per cent on account of over-
head/supervision charges and 4 per
cent bonus, which, in fact, represents
the slight profit margin for the So-
ciety to be utilised as considered fit
by the Society.

(c) No.

(d) Does not arise.
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